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MINISTRY OF HOME AFFAIRS
NOTIFICATION
New Delhi, the 13th May, 2026
S.0. 2459(E).— The President is pleased to appoint, on the advice of the Chief Minister,—
1. Shri A. Namassivayam
2. Shri Malladi Krishna Rao

as Ministers in the Council of Ministers for the Union territory of Puducherry, with effect from the date they
are sworn in.

[F. No. U-11012/2/2026-UTL]
PRAVEEN KUMAR RAL Jt. Secy.
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